OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs)
TIS HAZARI COURTS: DELHI

CIRCULAR

Sub: Regarding ‘Mock Prill’ exercise in Tis Hazari Court Complex.

All the Judicial Oflicers/Advocates/Stafl Members/ Litigants are hereby informed that
as per directions of Ld. Princpal District & Sessions Judge (1HQs), Delhi, a ‘Mock Drill’ with

special emphasis on Ferror Attack is scheduled to be conducted on 15.10.2024 at 02:00 p.m.

Therefore, all the concerned at Tis [azari Court Complex are requested 1o co-operate [or

e

NAY SINGHAL)
Olficer In-chayge, Security Cell/
District Wudge- 9 (Eéntral)

Tis [lazpri rts, Delin

suceessiul completion of satd Mock Drill.

‘ o BSIYT=420
Nooo 18 M/BMC Cell (Security)/THC /2024 ~ Date
Copy forwarded for information and necessary compliance to:

1. PSho Ld. Principal District & Sessions Judge (11Qs), Tis Lazari Courts, Delhi

2o PS8 1o L. Principal District & Sessions Judge (West). Tis Hazari Courts, Delhi.

S Al the Judieial Officers of Central & West District ith o request o bring the swine iilo the
knowledge of staff working under thetr kind control,

4. Administrative Officers {Judl), Branch In-charge ol Central & West Districl with direction
1o brng the same mto the knowledge of staff working under thetr control,

a0 The Preswdent, Hony, Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi owth o
reqriest o circidate 1t conongst its menbers for information.

0. Ihrector, Proscecution Branch, Tis Hazari Courts, Delhi

. Bepuiy Commisstoner of Police: Security (Courts), Mam Sceurity Lines, Manas Marg, Bapu
Dham, New Delhi with direction to take necessary action and submit report accordinglyy.

S Deputy Commissioner of Police (North), Civil Lines, Delhi 10054 awvith direction 1o take
necessary achian and submil report accordingly,

9. Deputy Commissioner ol Police (Traffic), Central Range, Old Police Line, No.4, Delhi with
direction (o tuke necessary action accordingly.

FuLThe SHO, PS Subzi Mandi, Dethi with direction lo take necessary action accordingly.

P Chowhki Incharge, Police Post, Tis Hazari, Delhi wnth direction 1o take necessary action
ceecardingly,

L2, Inspector (Court Sceurity), Tis Hazari Court Complex, Delhi with direction 1o tahe

necessary action and submt report accordingly.

3001V Control Room, Tis Hazari Courts, Delhi for information and necessary action.,

oMedical Officer. Dethi Govt, Dispensary, Room Noo 141, Tis Hazari Courts. Dethi for

mformation and necessary action.

Lo, Assistant Engimeer (BElectrical], PWD, Tis Hazari Courts, Delhi with direction to ensure tud
Hie PA system and all CCTV cameras installed in Tis Hosart Courts are functioneal and also
to make a special arrangement for installation of ¢ PA system at Centrad Hall, Tis Hazan
Conris.

PO Branch In charge, Carclaking Branch (Central), Tis Hazari Courts, Delhi with requeest 1o
provige necessaryy assistance Lo the concerned authority to coneduet the said mock dreill,

Ve Websne Committee, Hindi & Enghsh, Tis liazan Courts, Delt

Deaiing Oflicial, Websie Commitiee, Tis Hazari Courts, Delhi wiflf the difection to upload it
ot the office Website,

PO Dealing Oftwial, LAYERS qoith direction (o upload it on LAYERS.

A0 Notiee Board, Tis Hazar: Courts, 12elhi.

Officer In-¢harge, Sccuriiy Celly
Pistdict Judge-9 (Central)
Tis Hazari Courts. Delh

09.lo:202V




